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Copy to:-
1. Sri S .Ranganatha Jois, -~ Advocate for
No 150/36, National High : Applicant§:
School Road, Yisveswarapuram,
Bangalore-4, '
2. Shri M. Vasudeva Rao, - Advocate for
AN Senior Central Govt, Standing Respondente,
v Ao Counsel, High Court of Karntaka,
( ’ Building, Bangalore-1,



- Oftice Notes -

~ Orders of Tribunel
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It is brought to our notice,
. during the course of arguments; by
| Shri. M, VasudevaRao, counsel for the
§ respondents, that the grievance of
the applicant in respect of the
impugned order, Viz., Ex.A to the
J application, which was initidly
filed as a writ petition in the High
Court of Karnataka, has already- been
remedied by the respondents. 1In
view of, this, the application does
not survive for consideration and
is therefqr7/treated.as closed.
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